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 (4)
 ws A  copy

 of  the  Annual  Re-
 (Hindi  and  English

 version.)  of  the  School  of
 फ्र  and  Architecture,
 New  Delhi,  for  the  year  1976-
 77-

 (ii)  A
 on

 of  the  Review
 pee and  English  versions)  by  th Government  on  the

 working of  the  School  of 2]
 and

 reat  ae  New
 Delhi, for  the  ycar  19  Placed

 in  library,  Ses  he  1717)
 (5)  (i)  A  copy  of  the  Annual  Re-

 port  (Hindi  and  Engliah  ver-
 sions)  of  the  National  Insti-
 tute  for  Training  in  Indus-
 trial  Engincering,  Bombay for  the  year  1976-77.

 (ii)  Acopy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Goverment  on  the  working of  the  National  Institute  for
 Training  in  Industria)  Engi-
 neering  Bombay,  for  the

 ear  1976-77-  [Placed  in
 Korary,  See See  No.  4  T-1482/77)

 (6)  A  copy  of  the  Audited  ८
 counts  (Hindi  and  English  ver-
 sions)  of  the  National”  Institute
 for  Training  in  Industrial

 Enginecring
 Bombay,  for  the

 976-77  [Placed in
 “rary, Seo  ०  Frags

 (7)  (i)  A  copy  of  the  Annual
 Report  (Hindi  and  English
 versions)  of  the  Technical
 Teachers’  Training  Institute
 (Western  Region),  Bhopal,
 for  the  year  1976-77.

 (ii)  A  copy  of the  Review  (Hindi and  English  versions)  by  the
 Government  on  the  working of  the  Technical  Teachers’
 Training  Institute  (Western

 pecs
 Bhopal,  for  the  year

 197677
 Placed  in  library,

 No.  LT-  1484/77)

 Nowirications  Unner  Motor  VeHnIcies
 Act,

 wr  9450
 StaTEMENT  RE.  REASONS

 डा.  IN  LayIN3  PAPERS.

 THE  MINISTER  OF  STATE  IN
 CHARGE  OF  THE  MINISTRY  OF
 SHIPPING  AND  TRANSPORT  (SHRI
 CHAND  RAM):  I  beg  to  lay  on  the Table:—

 (1)  A  cach  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  veruions)  under  sub-section
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 (3)  of  section  193  of  the  Motor
 Vehicles  Act,  1939:—

 (i)  The  Delhi  Motor  Vehicles
 (Fourth  Amendment)  Rules
 1977,  published  in  Notifica-
 tion  No.  SECE.  3(58)/76-T pt/
 10854  in  Delhi  Gazette
 dated  the  1  September,

 मु
 together  with  an  ex-

 अ  memc

 (ii)  The  Delhi  Motor  Vehicles
 (Fourth  Amendment)  Rules,
 1977  published  in  Notifica-
 usa  No.  Ea 39  Tpt/
 7
 pis ry

 lhi  Gazette
 the  2  i  September,

 on  together  with  an  expla-
 natory  memorandum.

 a
 Notification  No.  SECE.

 98)/76-Tpr/r619)  16206
 publish  n  Delhi  Gazette
 dated  ne  16th  December, 1977  containing  corrigen-
 dum  to  Notification  Rio. SECE.  3(98)/76-Tpt/11729
 dated  the  21st  September,
 1977  together  with  an  ex-

 ry Pp
 (2)  A  statement  (Hindi  and  Eng-

 versions)  showing  reasons
 for  delay  in  laying  the  Noti-
 fications  mention  at  (2)  (i) and  (ii)  above.
 library,  See  No,  LT-1485/77]

 Dety1  Sikh  GurDWARA  MANAGEMENT
 Committee  (REODTRATION  oF  ELEcToRS)

 ‘Apt,  RULes,  1977

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 DHANIK  LAL  MANDAL):  I  beg  to  lay on  the  Table  a  copy  of  the  Delbi  Sikh
 Gurdwara  Manage  ent  Committee(Regise tration  of  Electors)  (Amendment)  Rules,
 1977  (Hindi  and

 mh
 versions)  pub-

 1502  in  Notification  No.  F.  16(8)/77  in
 Delhi  Gazette  dated  the  19th  Dece  ber

 मग
 under  sub-section  (4)  of  section  39

 Delhi  Sikh  Gurdwara:  Act,  1971.
 [Placed in  library.  See  No,  LT-1486/77]

 Review  AnD  ANNUAL  REPORT  oF  ‘Hin.
 pustan  AnTipiotics  Ltp.,  Pimpri  FOR

 1976-77
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS  AND  FERTILIZERS

 Foor]
 JANESHWAR

 MusHRA)
 3

 to  lay  on  the  Table  a  co;
 PY

 ¢
 ण the  following  papers  (Hindi  and  English
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 versions)  under  sub-section  (1)  of  section
 619A  of  the  Companies  Act,  1956:—

 (1)  Review  by  the  Government  oa
 the  working  of  the  Hindustan
 Antibiotics  Limited,  Pimpri,  for
 the  year  1976-77.

 (2)  Annual  Report  of  the  Hindus-
 tan  Antibiotics  Limited,  Pim-
 pri  for  the  year  1976-77"  along
 with  the  Audited  Accounts
 and  the  comments  of  the  Gomp-
 troller  and  Auditor  General
 thereon.  [Placed  in  library.
 See  No.  LT-1487/77]

 Revrews  AND  Annuat.  Reports

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  KARIA  MUNDA):  Ibegto  lay
 lay  on  the  Table:

 (1)  A  copy  each  of  the  following
 papers  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:

 (a)  (i)  Review  (Hindi  and  English
 vecsions)  by  the  Government
 on  the  working  of  the  Hin-
 dustan  Copper  Limited,
 Calcutta,  for  the  year  1976-
 77-

 (ii)  Annual  Report  of  the  Hin-
 dustan  Copper  Limited,
 Calcutta,  for  the  year  1976-
 77  along  with  the  Audited
 Accounts  and  the  comments
 of  the  Comptroller  and  Au-
 ditor  General  thereon.
 [Placed  inlibrary,  See  No.  I.T-
 148877]

 (b)  (i)  Review  (Hindi  and  Engish
 versions)  by  the  Govern-
 ment  on  the  working  of  the
 Hindustan  Zinc  Limited,
 Udaipur,  for  the  year  1976-
 77-

 (ii)  Annual  Report  (Hindi  and
 English  versions)  of  the
 Hindustan  Zinc  Limited,
 Ldaipur,  for  the  year  1976-
 77  along  with  the  Audited
 Accounts  and  the  comments
 ofthe  Comptroller  and  Audi-
 tor  General  thereon.  [Placed,
 in  library,  See  No.  थ  1489/77)

 (त  (i)  Review  (Hindi  and  English
 versions)  by  the  Govern-
 ment  on  the  working  of  the

 Mineral  Exploration  Cor-
 ation  Limited,  Nagpur. lor  the  year  1976-776

 (ii)  Annual  Report  (Hindi  and
 English  versions)  of  the
 Mineral  Exploration  Cor-

 Porasios  Limi
 ited,

 Nagpur, ‘or  the  year  1976-77  along with  the  ‘Audieed  Accounts
 and  the  comments  of  the
 Comptroller  and  Auditor
 General  thereon.  (Placed  in
 ‘brary,  See  Ne.  LT-14g0!77)

 ’
 (d)  (i)  Review  (Hindi  and  English

 versions)  by  the  Government
 on  the  working  of  the  Bharat
 Gold  Mines  Limited,  Oor-

 ‘aum  (Karnataka  State)
 or  the  yea’  1976-77.

 Annual  Report  (Hindi  and
 English  versions)  of  the
 Bharat  Gold  Mines  Limi-
 ted,  Oo.gaum  (Karnataka
 State)  for  the  year

 18.7] along  with  the  dit
 Accounts  and  the  comments
 of  the  Comptroller  and  Au-
 ditor  General  thereon.  [Placed in  library,  See  No  UT-1491/77)

 (ii  अ

 (e)  (i)  Review  (Hindi  and  English
 versions)  by  the  Govern-
 ment  on  the  working  of  the
 Steel  Authority  of  India
 Limited,  New  Delbi  for  the
 year  1976-77

 (ii)  Annual  Report  of  the  Steel
 Authority  of  Tndia  Limited,
 New  Delhi  for  the  year

 75 77  along  with  the  Audited
 Accounts  and  the  comments
 of  the  Comptroller  and
 Auditor  General  thereon.

 (2)  Two  statement  (Hindi  and
 English  _  versions)  _  explaining reasons  for  not  laying  simulta-
 neously  the  Hindi  versions  of
 Papers  mentioned  at  itema  Nos,
 1(a)(ii)  and  (i).  [Placed  in

 library,  See  No.  L  T-1492/77)

 Notircations  Unper  Aut  ‘Invia,  Services
 Act,  1951

 THE  MINISTER  OF  STATEIN  THE
 MINISTRY  OF  HOMEAFFAIRS  (SHRI
 S.D.  PATIL):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  Notifications


